IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :27-02-2026

Date : 27.02.2026

COURT MISC.
4770/2026 |27.02.2026 |FAO-55/2021 |M NAYAK C.0. NO. |order Dtd. 2022-10-10 APPEAL
23 SEC.
COURT
WP (C) - o WRIT
4772/2026(27.02.2026 |, (D) IN. saHOO c.o. gg. Order Dtd. 2026-02-26 e ‘
e () - COURT
4773/2026 [27.02.2026 N. SAHOO C.0. |NO. |order Dtd. 2026-02-26
6464/2026 =
e (c) - COURT
4774/2026127.02.2026 S. K. BEHERA |C.O0.  |NO. |order Dtd. 2026-04-06
6150/2026 o
ABLAPL- COURT
4775/2026 [27.02.2026 B.STNGH C.0. |NO. |order Dtd. 2026-02-25 BATL-1
1155/2026 =
cup_ COURT
4777/2026 127.02.2026 H. K. PANDA  |C.O.  |NO. |order Dtd. 2026-02-26
2007/2025 =
COURT
4778/2026 27.02.2026  [PEBLAPL- P.BEHERA C.0. |NO. lorder Dtd. 2026-02-25
1160/2026 i
o COURT
1779/2026127.02.2026 BK PANDA C.0. |NO. |order Dtd. 2026-02-23
253/2026 0
COURT
4780/202627.02.2026 |“BLAPL™ S.R.OJHA C.0. NO. |order Dtd. 2026-02-25
1161/2026 =
. COURT
4781/2026 [27.02.2026 RR NAYAK C.0. |NO. |order Dtd. 2026-02-26
614/2026 A
COURT
WP (C) - o WRIT
4782/2026(27.02.2026 |2 ) ° o |s. K. MomANTY |c.0. 22. Order Dtd. 2026-02-26 o NCH 3 ‘
ABLAPL- COURT
4783/202627.02.2026 G.S.MOHANTY  |C.0. |NO. |order Dtd. 2026-02-25 BATL-2
1162/2026 =
e () - COURT
1784/202627.02.2026 S. K. MOHANTY [C.0. |NO. |Order Dtd. 2026-02-26
6157/2026 =




ABLAPL-

COURT

4785/2026(27.02.2026  [2DUATL - R.K.BISOT gg. Order Dtd. 2026-02-25
COURT
WP (C) - o WRIT
4786/2026(27.02.2026 |07, 0" |s. K. MOHANTY 22. Order Dtd. 2026-02-26 e,
BLAPL- COURT
4787/2026127.02.2026 AK SRICHANDAN NO. Order Dtd. 2026-02-25 BAIL-1
295/2026 A
COURT
4788/2026(27.02.2026 | oCEERT R.MISRA NO. |Order Dtd. 2026-02-25
1168/2026 =
COURT
WP (C) - RANJAN KUMAR B _
4789/2026(27.02.2026 gz 10 o [STeS gg. Order Dtd. 2026-02-26
N COURT
4791/2026 [27.02.2026 RK DEHURY NO. |order Dtd. 2026-02-25
303/2026 0
COURT
WP (C) - o WRIT
4792/2026(27.02.2026 g, )> o |s. K. MOHANTY gg. Order Dtd. 2026-02-26 o eHo1
ABLAPL- COURT
4793/2026 [27.02.2026 L.N.SAHOO NO. |order Dtd. 2026-02-25 BATL-1
1361/2026 =
COURT
BLAPL-
4794/2026 [27.02.2026 J PRADHAN NO. |order Dtd. 2026-02-25
307/2026 A
e (C) - COURT
4795/2026 [27.02.2026 N. SAHOO NO. |order Dtd. 2026-02-26
6466/2026 =
N COURT
4796/2026 [27.02.2026 KSHITISH NO. |order Dtd. 2026-02-25 BATL-2
311/2026 =
ABLAPL- COURT
4797/2026 [27.02.2026 S.K.SUNDARA NO. |order Dtd. 2026-02-25 BATL-2
1573/2026 =
I COURT
4798/2026 [27.02.2026 B DAS NO. |order Dtd. 2026-02-25
312/2026 A
B () - COURT
4799/2026 [27.02.2026 M. R. SAHOO NO. |order Dtd. 2026-03-31
6345/2026 =
COURT
4800/202627.02.2026 |“BLAPL- P.K.BARIK NO. |Order Dtd. 2026-02-25
1580/2026 =
ABLAPL- COURT
4801/2026 [27.02.2026 A.MOHANTY NO. |order Dtd. 2026-02-25 BATL-1
5384/2025 A
ABLAPL- COURT
4802/2026[27.02.2026 A.K.SRICHANDAN NO. |order Dtd. 2026-02-25
12776/2025 =
BLAPL— COURT
4804/2026(27.02.2026 |,7C . NK SATAPATHY NO. |order Dtd. 2026-02-25

23




ABLAPL-

COURT

4805/2026 (27.02.2026 /20" |A.K.SRICHANDAN gg. Order Dtd. 2026-02-25 BAIL-2
COURT
BLAPL- TUKUNA KUMAR
1806/2026(27.02.2026  |3rghon o | TEE 22. Order Dtd. 2026-02-25
BLAPL- COURT
1807/2026127.02.2026 AK MOHANTY NO. |order Dtd. 2026-02-25
328/2026 A
ABLAPL- COURT
1808/2026127.02.2026 P.K.JENA NO. |Order Dtd. 2026-02-25 BATL-1
1167/2026 =
BLAPL- COURT
1809/2026127.02.2026 AK MOHANTY NO. |Order Dtd. 2026-02-25
332/2026 A
N COURT
4810/2026127.02.2026 KK NATH NO. Order Dtd. 2026-02-25 BAIL-2
907/2026 0
N COURT
1812/202627.02.2026 RK MALLICK NO. |Order Dtd. 2026-02-25
330/2026 =
N COURT
1813/202627.02.2026 B MOHANTY NO. |Order Dtd. 2026-02-25
325/2026 =
COURT
ABLAPL- PRAMOD KUMAR
1814/2026 [27.02.2026  JTLTTT A TS' Order Dtd. 2026-02-23 BATL-2
ABLAPL- COURT
4815/2026 [27.02.2026 K.C.PANDA NO. |Order Dtd. 2026-02-25 BATL-2
1565/2026 0
COURT
4816/2026 [27.02.2026 [PBLAPL- KC PANDA NO. |order Dtd. 2026-02-25
1479/2026 -
COURT
4818/2026(27.02.2026 ABLAPL- A MOHANTY NO. |Order Dtd. 2026-02-25
625/2025 0
ABLAPL- COURT
4819/20261(27.02.2026 PK MOHANTY NO. Order Dtd. 2026-02-25 BAIL-1
630/2026 0
COURT
4820/202627.02.2026 |SDDAPL- S DASH NO. |Order Dtd. 2026-02-25
696/2026 0
CRLMC- COURT
4821/2026(27.02.2026 o200 o [B.S.SWAIN FOURT lorder ptd. 2026-03-12
ABLAPL- COURT
4822/2026 [27.02.2026 BK PATI NO. 3 |0rder Dtd. 2026-02-25 BAIL-2
805/2026
OLD
ABLAPL- COURT
4824/2026 [27.02.2026 BK PATI NO. 3 |0rder Dtd. 2026-02-25 BAIL-2
852/2026
OLD
COURT
ABLAPL-
1825/2026(27.02.2026 7T S50 Pk BARTK NO. 3 |order Dtd. 2026-02-25

OLD




- COURT
4826/202627.02.2026 D.BEHERA NO. 3 |Order Dtd. 2026-02-24
415/2026
OLD
ABLAPL- COURT
4827/2026(27.02.2026 PK MOHANTY NO. 3 |order Dtd. 2026-02-25 BATIL-2
1120/2026
OLD
CRLMC— COURT
4828/202627.02.2026 D.BEHERA NO. 3 |Order Dtd. 2026-02-24
416/2026
OLD
CRLMC- COURT
4829/2026(27.02.2026 |cono o |P.K.JENA FoURC lorder ptd. 2026-03-10
ABLAPL- COURT
4830/2026(27.02.2026 72000 ISK SUNDARA CoURe lorder ptd. 2026-02-25 BATL-1
CRLMC- COURT
4831/2026(27.02.2026 | 150 |G.SUNDARA FoORC lorder ptd. 2026-02-26
ABLAPL- COURT
4832/202627.02.2026 SK SUNDARA NO. 3 |0rder Dtd. 2026-02-25 BATL-2
1127/2026
OLD
COURT
WP (C) - o WRIT
4833/2026(27.02.2026 |00 o lc SAMAL gib 3 |order Dtd. 2026-02-26 R NCH 3
CRLMC- COURT
4834/2026(27.02.2026 |50 o |M.R.PRADHAN co RC lorder Dtd. 2026-03-19
ABLAPL- COURT
4835/2026127.02.2026 1130/2026 BR SENAPATI NO. 6 Order Dtd. 2026-02-25 BAIL-2
. COURT
4836/202627.02.2026 D.NAYAK NO. 2 |order Dtd. 9999-12-31
232/2026
OLD
COURT
WP (C) - . WRIT
4837/2026(27.02.2026 g0 - B DAS gib 2 lorder Dtd. 2026-02-26 o CH 3
. COURT
4839/202627.02.2026 D.NAYAK NO. 2 |Order Dtd. 9999-12-31
231/2026
OLD
COURT
WP (C) - WRIT
4840/2026(27.02.2026 |3 /0> |U P BAG NO. 2 R
OLD
COURT
4841/202627.02.2026 | “BLAPL- GR PATRA NO. 2 lorder Dtd. 2026-02-25
1137/2026
OLD
M- COURT
4842/2026(27.02.2026 P.K.BEHERA NO. 2 |Order Dtd. 9999-12-31
316/2026
OLD
- COURT
4843/202627.02.2026 H.S.DEO NO. 2 |order Dtd. 2026-02-25
215/2026
OLD
COURT
4844/202627.02.2026 | “DLAPL- SK SUNDARA NO. 3 |order Dtd. 2026-02-25
1139/2026
OLD
4845/202627.02.2026 |CRLREV- J . PRADHAN (COURT |Order Dtd. 2026-03-16




998/2025 NO. 3
OLD
o COURT
1846/202627.02.2026 P.C.MOHANTY NO. 2 |order Dtd. 9999-12-31
357/2026
OLD
CRLMC- COURT
4847/2026127.02.2026 B.DAS NO. 2 |Order Dtd. 2026-02-24
432/2026
OLD
ABLAPL- COURT
4848/2026127.02.2026 MK SWAIN NO. 2 |Order Dtd. 2026-02-25 BAIL-2
1143/2026
OLD
COURT
CRLMC- BIRAJA PRASAD
4849/2026[27.02.2026 | U0 R NO. 2 |Order Dtd. 2026-02-24 ‘
OLD
COURT
4850/2026 27.02.2026 [FBLAPL- HK PANDA NO. 2 lorder Dtd. 2026-02-25
1146/2026
OLD
COURT
WP (C) - o WRIT
4851/2026(27.02.2026 |02 1S M MOHANTY NO. 2 |order Dtd. 2026-02-26 o eHo1 ‘
OLD
COURT
CRLMC- BIRAJA PRASAD
4852/2026[27.02.2026 | U0 PR NO. 2 |Order Dtd. 2026-02-24 ‘
OLD
ABLAPL- COURT
4853/2026127.02.2026 GR PATRA NO. 2 |Order Dtd. 2026-02-25 BAIL-2
1151/2026
OLD
- COURT
1854/2026127.02.2026 H.K.MOHANTA NO. 2 |Order Dtd. 9999-12-31
330/2026
OLD
COURT
WP (C) - o WRIT
4855/2026(27.02.2026 ¢ 70> |U K PANDA gib 2 lorder Dtd. 2026-02-26 N NCHg ‘
COURT
14856/202627.02.2026 |“BLAPL- PK MOHANTY NO. 2 |0rder Dtd. 2026-02-25
1154/2026
OLD
- COURT
1857/2026127.02.2026 T.K.MOHANTY NO. 2 |Order Dtd. 9999-12-31
342/2026
OLD
COURT
We (C) - o WRIT
4858/2026(27.02.2026 oo 0)° B DAS NO. 2 |order Dtd. 2026-02-26 G ‘
OLD
. COURT
14859/202627.02.2026 A.PATRA NO. 2 |order Dtd. 2026-02-25
2582/2025
OLD
e (C) - COURT
4860/202627.02.2026 B DAS NO. 2 |order Dtd. 2026-02-26
6151/2026
OLD
— COURT
4861/202627.02.2026 K . MOHANTY NO. 2 |order Dtd. 2026-02-25
603/2026
OLD
e (C) - COURT
1862/2026(27.02.2026 |¢-L0)° 3 pas NO. 2 |Order Dtd. 2026-02-26

OLD




CRLMC- COURT
4863/2026|27.02.2026 593/2026 .R.SINGH NO. 6 Order Dtd. 2026-03-10 ‘
CRLMC- COURT
4864/2026|27.02.2026 629/2026 .BEHERA NO. 6 Order Dtd. 2026-02-25
CRLA- COURT
4865/2026(27.02.2026 185/2026 .NAYAK NO. 6 Order Dtd. 2026-03-31
WP (C) - COURT o
4868/2026|27.02.2026 6089/2026 C SWAIN NO. 6 Order Dtd. 2026-02-25
CONTC- COURT
4872/2026(27.02.2026 | Zo0q 0 0,,  |S.SAHOO No. ¢ |Judgement Dtd. 2026-02-24 ‘
ABLAPL- AMLAN SHAKTI COURT
4873/2026|27.02.2026 1126/2026 PAUL NO. 6 Order Dtd. 2026-02-25 ‘
ABLAPL- AMLAN SHAKTI COURT
4874/2026|27.02.2026 1128/2026 PAUL NO. 6 Order Dtd. 2026-02-25 ‘
ABLAPL- COURT
4875/2026|27.02.2026 AS PAUL NO. 3 |Order Dtd. 2026-02-25 BAIL-1
1134/2026
OLD
WP (C) - COURT giiECH
4876/2026|27.02.2026 4900/2017 CHOUDHURYI gib 3 |Order Dtd. 2026-02-25 (DIVISION
BENCH-2)
WP (C) - COURT
4882/2026|27.02.2026 K. MOHANTA NO. 3 |Order Dtd. 2026-02-24
4435/2026
OLD
COURT
WP (C) - Coal WRIT
4883/2026(27.02.2026 3878/2026 BARIK gg. Order Dtd. 2026-04-15 BRANCH-2 ‘
COURT
WP (C) - o WRIT
4884/2026|27.02.2026 6374/2026 K. BISWAL gg. Order Dtd. 2026-02-26 BRANCH-8 ‘
COURT
WP (C) - o WRIT
4885/2026|27.02.2026 6371/2026 K. BISWAL gg. Order Dtd. 2026-02-26 BRANCH-1 ‘
e (C) - COURT
4886/2026(27.02.2026 12022/2025 K SAHOO 28. Order Dtd. 2026-04-10
COURT
WP (C) - WRIT
4887/2026|27.02.2026 6376/2026 K. BISWAL 28. Order Dtd. 2026-02-26 BRANCH-5 ‘
WRIT
WP (C) - COURT BRANCH
4888/2026(27.02.2026 43029/2023 K SAHOO NO. 1 Order Dtd. 2026-04-10 (DIVISION
BENCH-2)
WP (C) - COURT o
4889/2026|27.02.2026 6062/2026 K. SAHU NO. 1 Order Dtd. 2026-02-25
4890/202627.02.2026  |WP(C)- NAYAK ICOURT |Order Dtd. 2026-02-25 WRIT




25667/2019 NO. 1 BRANCH
(DIVISION
BENCH-2)
WP (C) - COURT o WRIT
1891/2026(27.02.2026 |32 \S)° o lu. k. samv COURT lorder prd. 2026-02-23 o NCH3 ‘
COURT
WP (C) - o WRIT
1892/2026(27.02.2026 [/ 1) [B. K. SWAIN ggb 2 lorder Dtd. 9999-12-31 o NCH 4 ‘
e () - COURT
1893/202627.02.2026 S. K. RATH NO. 2 |order Dtd. 2026-02-19
5516/2026
OLD
COURT
WP (C) - o WRIT
4894/2026(27.02.2026 g () . |D. MOHAPATRA ggb 2 lorder Dtd. 2026-02-23 o eH1 ‘
COURT
WP (C) - o WRIT
1895/2026(27.02.2026 |02l ls. swAIN ggb 2 lorder Dtd. 2026-02-23 o cH_c ‘
COURT
WP (C) - o WRIT
4896/2026(27.02.2026 |, /o) o [P. K. JENA $2. Order Dtd. 2026-04-08 o eHo1 ‘
WRIT
1898/2026 27.02.2026 |NE(C)- R. SAMAL ESURT Order Dtd. 2026-02-23 BRANCH
) ) 5664/2026 . 12' ) (DIVISION
BENCH-3)
p () - COURT
4899/2026 [27.02.2026 P. R. MISHRA NO. |order Dtd. 2026-02-25
3333/2026 0
COURT
WP (C) - . WRIT
4900/2026(27.02.2026 |04 A, SAHU ?S' Order Dtd. 2026-02-25 o NCHD ‘
WP (C) - COURT L
4902/2026(27.02.2026 |37 [B. K. ROUTRAY FoURC lorder ptd. 2025-11-10
WP (C) - COURT -
4904/2026(27.02.2026 |g 0> o |s. K. saHU FoURT lorder ptd. 2026-02-26
WP (C) - COURT o WRIT
4906/2026(27.02.2026 [g o) o [s. K. SAHU FoURT lorder ptd. 2026-02-26 o NCHD ‘
WRIT
WP (C) - COURT o BRANCH
4907/2026(27.02.2026 ¢ (5)° M. Das FOURY lorder Drd. 2026-02-26 oTvISTON
BENCH-1)
WP (C) - COURT o
4908/2026(27.02.2026 |, /\5)° |1, k. MomANTY FOURY lorder prd. 2026-02-25
WP (C) - COURT
4909/2026(27.02.2026 5210 ls. C. MERAP FoORT lorder ptd. 2026-02-25
We (C) - COURT o
4911/2026(27.02.2026 |,"1) " |yTNm FOURT lorder ptd. 2026-02-24
WP (C) - COURT o WRIT
4912/2026(27.02.2026 |,/ 1-)° |1, K. MomANTY FOURY lorder Drd. 2026-02-25 o CH4 ‘




WP (C) - COURT o WRIT
1913/2026 27.02.2026 |, 225> |S. K. BISWAL No. ¢ order Dtd. 2026-02-25 BRANCH-3 ‘
WP (C) - COURT o
4914/2026|27.02.2026 |coo2%> o [B. K. HATI No. ¢ order Dtd. 2026-02-26
COURT
WP (C) - e WRIT
1916/2026|27.02.2026 |3-, 5%, [A. K. ROUL gg. Order Dtd. 2026-01-30 BRANCH-7 ‘
COURT
WP (C) - e WRIT
4917/2026 27.02.2026 o i o0, [R. SAMAL gg. Order Dtd. 2026-02-23 BRANCH-T ‘
COURT
WP (C) - e WRIT
1918/2026 27.02.2026 |, ¢ 0, [P. K. JENA gg. Order Dtd. 2026-02-19 BRANCH-8 ‘
COURT
WP (C) - ol WRIT
4919/202627.02.2026 |c %00, |L. DASH gg. Order Dtd. 2026-02-25 BRANCH-8 ‘
COURT
WP (C) - o WRIT
1920/202627.02.2026 ;070  |H. S. PANDA gg. Order Dtd. 2026-02-25 BRANCH-5 ‘
COURT
WP (C) - o WRIT
4921/202627.02.2026 |c o000 |S. K. PATRA gg. Order Dtd. 2026-02-25 BRANCH-2 ‘
COURT
WP (C) - ol WRIT
4925/2026 27.02.2026 |- 2%> o |S K SAHOO gg. Order Dtd. 2026-02-26 BRANCH-S ‘
COURT
WP (C) - e WRIT
1926/2026(27.02.2026 |o, o' o |T SWAIN gg. Order Dtd. 2026-02-26 BRANCH-4 ‘
COURT
WP (C) - e WRIT
1927/202627.02.2026 |, oZ%> o |S K RATH gg. Order Dtd. 2026-02-26 BRANCH-S ‘
WP (C) - COURT ol
1929/2026 27.02.2026 o, 0 o0, (G C JENA No. 1 order Dtd. 2026-03-10 ‘
WRIT
WP (C) - COURT ol BRANCH
1930/2026 27.02.2026 |00/ - o, |S K PARIDA No. 1 order Dtd. 2026-02-26 (DIVISION
BENCH-1)
WP (C) - COURT o
4931/2026 27.02.2026  |3o00 0, [P K MISHRA No. 1 |order Dtd. 2026-02-26
WP (C) - COURT o WRIT
1932/202627.02.2026  |Jooc0 00 [P K DAS No. 7 |order Dtd. 2026-02-23 BRANCH-1 ‘
WP (C) - COURT o WRIT
4934/2026|27.02.2026 |1 0" 00 [P K DAS No. 7 order Dtd. 2026-02-23 BRANCH-1 ‘
MISC.
1935/2026 [27.02.2026 " 29~ P K JENA COURT |order Dtd. 2026-02-25 APPEAL
159/2021 NO. 1
SEC.
ABLAPL- COURT
1936/202627.02.2026 S’ - |D.P.DASH No. ] |Order Dtd. 2026-02-26
4945/202627.02.2026  |[WP(C) - J. SAHOO (COURT |Order Dtd. 2026-02-26 WRIT |




6436/2026 NO. 1 BRANCH
(DIVISION
BENCH-1)
WP (C) - COURT o WRIT
1946/2026(27.02.2026 |¢ )" |3, saHOO FoORT lorder ptd. 2026-02-26 o CHT ‘
WP (C) - COURT o WRIT
4947/2026(27.02.2026 |g/,0)° |3, SAHOO Fo %] lorder Dtd. 2026-02-26 o CHLS ‘
B () - COURT
1948/202627.02.2026 K.N.SAHOO NO. |Order Dtd. 2026-04-02
6455/2026 =
COURT
WP (C) - o WRIT
4949/2026(27.02.2026 |30 > |7, SAHOO gg. Order Dtd. 2026-01-30 N NCH] ‘
COURT
WP (C) - o WRIT
4950/2026(27.02.2026 ¢, /)° |, DAs gg. Order Dtd. 2026-02-26 o CHT ‘
COURT
WP (C) - o WRIT
4951/2026(27.02.2026 |, oS00 0, M. R. BARIK gg. Order Dtd. 2026-02-26 ANCHLS ‘
COURT
WP (C) - . WRIT
4952/2026(27.02.2026 |, /L) o |L. MOHANTY gg. Order Dtd. 2026-02-26 o CHo ‘
WRIT
14953/2026 27.02.2026 |"E(C)- B. P. TANGA ESURT Order Dtd. 2026-04-08 BRANCH
Ve 15079/2025 =% ©° 01 raer . (DIVISION
BENCH-1)
N COURT
4955/202627.02.2026 S.BARIK NO. |Oorder Dtd. 2026-02-25 BATL-2
9506/2025 o
N COURT
4958/2026(27.02.2026 |00 - IS PANTGRAHT g?. Order Dtd. 2026-02-26
N COURT
4960/2026(27.02.2026 | Jgcc o000 |P.SAHOO gg. Order Dtd. 2026-02-26
N COURT
4965/2026(27.02.2026 |0 o |S.PANIGRAHI gg. Order Dtd. 2026-02-26
BLAPL— COURT
1968/202627.02.2026 M.NAYAK NO. |Order Dtd. 2026-02-26
566/2026 o
COURT
ABLAPL- AMLAN SHAKTTI
4970/2026(27.02.2026 o200 00 [T NO. 3 |0order Dtd. 2026-02-05
OLD
COURT
4972/202627.02.2026 | SDLAPL- P.K.MISHRA NO. 3 |order Dtd. 2026-02-25
57/2026
OLD
e (C) - COURT
4974/2026127.02.2026 B. K. MOHARANA NO. 3 |0rder Dtd. 2026-02-25
36460/2025
OLD
ABLAPL- COURT
4977/2026(27.02.2026 (oo 250 S.R.MOHAPATRA co %t lorder ptd. 2026-04-08




117

o COURT
4982/2026(27.02.2026 ;o0 o |R.PRADHAN TS. Order Dtd. 2026-02-26
COURT
ABLAPL-
4983/2026(27.02.2026  [7500L0 k. oAt Tg. Order Dtd. 2026-02-25 BATIL-2
COURT
CRLMC- CRIMINAL
4984/2026(27.02.2026 S0 D sAMAL TS' Order Dtd. 2026-02-25 e
COURT
4985/2026 [27.02.2026  |[CRLDREV- .C.PANDA NO. |order Dtd. 2026-03-23
95/2026 0
ABLAPL- COURT
1986/202627.02.2026 .N. SAHOO NO. |Order Dtd. 2026-02-25 BATL-1
13966/2025 >
I COURT
4987/202627.02.2026 .K.DAS NO. |Order Dtd. 2026-02-26
204/2026 0
COURT
ABLAPL-
4988/2026(27.02.2026 |10 L Ik.C.RATH $2. Order Dtd. 2026-02-25
COURT
ABLAPL-
4989/2026(27.02.2026 7300 o [k.c.RATH TS. Order Dtd. 2026-02-25
COURT
ABLAPL-
1991/2026(27.02.2026 |77-000 |k .c.raTH TS. Order Dtd. 2026-02-25 BATL-2
COURT
4992/2026 [27.02.2026 |[PBLAPL- .DASH NO. 3 |order Dtd. 2026-03-26 BATL-2
1180/2026
OLD
ABLAPL- COURT
4993/202627.02.2026 .MALLICK NO. 3 |order Dtd. 2026-01-28 BATL-1
545/2026
OLD
COURT
1994/2026(27.02.2026 [ABLAPL- .K.BEHERA NO. 3 |order Dtd. 2026-02-26
1179/2026
OLD
COURT
4995/2026 27.02.2026 [FBLAPL- .DAS NO. 3 |order Dtd. 2026-02-25
1136/2026
OLD
COURT
4996/202627.02.2026 | “BLAPL- .DAS NO. 3 |Oorder Dtd. 2026-02-25
1140/2026
OLD
e (C) - COURT
4997/2026127.02.2026 K. MISHRA NO. 3 |Order Dtd. 2026-02-18
28826/2024
OLD
COURT
4998/202627.02.2026 | “BLAPL- .DAS NO. 3 |order Dtd. 2026-02-25
1142/2026
OLD
COURT
We (C) - o WRIT
1999/2026(27.02.2026 |o0 ) DAS NO. 3 |Order Dtd. 2026-02-23 A
OLD
5000/202627.02.2026 |ABLAPL- .MOHANTY (COURT |Order Dtd. 2026-02-18




1052/2026 NO. 3
OLD
COURT
5001/202627.02.2026 |SBLAPL- .K.PATI NO. 3 |Order Dtd. 2026-02-26
13985/2025
OLD
COURT
5002/2026 27.02.2026 |SBLAPL™ .C.DAS NO. 3 |Order Dtd. 2026-02-26
1001/2026
OLD
ABLAPL- COURT
5003/2026 [27.02.2026 .BEHERA NO. 3 |Order Dtd. 2026-03-25 BAIL-2
1152/2026
OLD
ABLAPL- COURT
5004/2026 127.02.2026 .K.BARIK NO. 3 |Order Dtd. 2026-01-13 BATL-1
209/2026
OLD
COURT
5005/2026 [27.02.2026 [FEDAPL- .J.SWAIN NO. 3 |order Dtd. 2026-02-26
1068/2026
OLD
0B () - COURT
5006/2026(27.02.2026 |52 (S0 C. ROUT NO. 3 |order Dtd. 2026-02-26
OLD
ABLAPL- COURT
5007/2026 127.02.2026 .SWAIN NO. 3 |order Dtd. 2026-02-25 BATL-2
1291/2026
OLD
COURT
5008/2026 27.02.2026 [FELAPL” .SWAIN NO. 3 |order Dtd. 2026-02-25
1227/2026
OLD
COURT
5009/202627.02.2026 | SELAPLT . SWAIN NO. 3 lorder Dtd. 2026-02-25
13192/2025
OLD
ABLAPL- COURT
5010/2026 [27.02.2026 .SWATN NO. 3 |0rder Dtd. 2026-02-25 BATL-1
13191/2025
OLD
ABLAPL- COURT
5011/2026 [27.02.2026 .BUDHIA NO. 3 |Order Dtd. 2026-01-28 BATL-1
537/2026
OLD
COURT
5012/2026 27.02.2026 | “DLAPL- .SINGH NO. 3 lorder Dtd. 2026-03-25 BATL-1
1145/2026
OLD
COURT
5013/202627.02.2026 | SDLAPL- .BEHERA NO. 3 |0rder Dtd. 2026-02-26
793/2026
OLD
COURT
5014/202627.02.2026 | SBLAPL- .BEHERA NO. 3 |Order Dtd. 2026-02-26
800/2026
OLD
ABLAPL- COURT
5015/2026 [27.02.2026 .BEHERA NO. 3 |Order Dtd. 2026-02-09 BAIL-2
835/2026
OLD
COURT
5016/202627.02.2026 | “DLAPL- . SAHOO NO. 3 |Order Dtd. 2026-02-04
1065/2026
OLD
COURT
ABLAPL-
5017/2026(27.02.2026 |00 .DAS NO. 3 |Order Dtd. 2026-04-08

OLD




COURT

WP (C) - o WRIT
5018/2026(27.02.2026 |y )7 |B. MORANTY gib 3 |order Dtd. 2026-02-24 o eE €
ABLAPL- COURT
5019/2026 127.02.2026 A.K.ROUT NO. 3 |order Dtd. 2026-02-25 BATIL-2
1144/2026
OLD
COURT
5020/202627.02.2026 | “DLAPL- A.K.ROUL NO. 3 |order Dtd. 2026-03-25
1165/2026
OLD
COURT
5021/202627.02.2026 | SDLAPL- S.SAMAL NO. 3 |order Dtd. 2026-02-25
1148/2026
OLD
COURT
5022/202627.02.2026 |SBLAPL- B BARIK NO. |order Dtd. 2026-02-26
96/2026 0
ABLAPL- COURT
5023/2026 [27.02.2026 G SAHOO NO. 3 |order Dtd. 2026-02-26 BATL-2
182/2026
OLD
ABLAPL- COURT
5024/2026 127.02.2026 J.MOHAPATRA NO. 3 |Order Dtd. 2026-02-25
14472/2025
OLD
ABLAPL- COURT
5025/2026 127.02.2026 G SAHOO NO. 3 |Order Dtd. 2026-02-26 BATL-1
448/2026
OLD
ABLAPL- COURT
5026/2026127.02.2026 S SATAPATHY NO. 3 |Order Dtd. 2026-02-26 BAIL-1
449/2026
OLD
e (C) - COURT
5027/2026 [27.02.2026 YASHOBANT DAS NO. 3 |order Dtd. 2026-02-25
6086/2026
OLD
B () - COURT
5028/2026 [27.02.2026 YASHOBANT DAS NO. 3 |order Dtd. 2026-02-25
6084/2026
OLD
- COURT
5029/2026127.02.2026 307/2025 H K MOHANTA NO.
12
nen COURT
5030/2026 [27.02.2026 H K MOHANTA NO. |order Dtd. 2026-04-15
307/2025 0
COURT
We (C) - o WRIT
5032/2026(27.02.2026 | /)0 B P TANGA gg. Order Dtd. 2026-04-06 A
COURT
5033/2026(27.02.2026 RSA-90/2026|J D MUDULI NO. Order Dtd. 2026-06-30
21
B () - COURT
5034/2026 [27.02.2026 M R SAHOO NO. |order Dtd. 2026-04-10
2053/2026 0
COURT
5035/2026 27.02.2026 |[CRLREV- M SAHOO NO. |Order Dtd. 2026-02-27
157/2026 0
COURT
ABLAPL- RAMAKANTA
5036/2026(27.02.2026 | o NO. 3 |0rder Dtd. 2026-02-25 BATIL-2 ‘

OLD




COURT

WP (C) - WRIT
5037/2026(27.02.2026 S0 0)° . lp. K. MISHRA NO. 3 |Order Dtd. 2026-02-27 o eHo1 ‘
OLD
COURT
WP (C) - WRIT
5038/2026(27.02.2026 |, 010> |8, K. STNGH NO. 3 |order Dtd. 2026-02-25 o CHog ‘
OLD
COURT
WP (C) - WRIT
5039/2026(27.02.2026 |3o()7 o |a. K. RAY ggb 3 |order Dtd. 2026-02-25 ] ‘
COURT
WP (C) - WRIT
5043/2026(27.02.2026 301 o |K.N.SAHOO NO. 3 |Order Dtd. 2026-02-23 o cHog ‘
OLD
WRIT
RT
5046/2026 [27.02.2026 |NE(C)~ S. DASH Eg? 3 |order Dtd. 2026-02-19 BRANCH
3680/2026 s (DIVISION
BENCH-2)
ABLAPL- COURT
5049/2026 127.02.2026 R SETHI NO. 3 lorder Dtd. 2026-02-26 BATL-1
1171/2026
OLD
COURT
5051/2026 27.02.2026 | SBLAPL- S DASH NO. 3 |order Dtd. 2026-02-26 BATL-1
1174/2026
OLD
COURT
5053/2026 27.02.2026 | SDLAPL- BS SWAIN NO. 3 |0rder Dtd. 2026-02-26
1256/2026
OLD
COURT
5054/2026 27.02.2026 | SCLAPLT BS SWAIN NO. 3 |0rder Dtd. 2026-02-26
1280/2026
OLD
COURT
5055/2026 27.02.2026  [FCLAPL- G SAHOO NO. 3 |order Dtd. 2026-02-26
1175/2026
OLD
COURT
5057/2026 27.02.2026 | SDLAPL- PK BARIK NO. 3 |0rder Dtd. 2026-02-26
2230/2026
OLD
ABLAPL- COURT
5058/2026 27.02.2026 J PRADHAN NO. 3 |order Dtd. 2026-02-26 BATL-1
1177/2026
OLD
e (C) - COURT |
5059/2026 27.02.2026 A. K. JATI NO. 3 |order Dtd. 2026-02-23
5770/2026
OLD
COURT
WP (C) - WRIT
5063/2026(27.02.2026 |/, O)° . Is.c. BISWAL NO. 3 |Order Dtd. 2026-02-26 o CHT ‘
OLD
COURT
ABLAPL- BIBHUTI RANJAN
5065/2026(27.02.2026 | [To0T0 o |Pes NO. 3 |order Dtd. 2026-02-26 ‘
OLD
COURT S
5069/2026|27.02.2026 |WA-523/2024 |N ROUT NO. 3 |order Dtd. 2026-02-26
APPEAL
OLD
ABLAPL- COURT
5073/2026(27.02.2026 | 77.7000 o U K PanDa ro %) lorder Dtd. 2016-02-02
COURT
ABLAPL- CRIMINAL
5074/2026(27.02.2026  [qoc27  ANITA SAHOO NO. 3 |Order Dtd. 2022-04-13 i

OLD




ABLAPL-

COURT

5076/2026127.02.2026 4958/2018 M K SWAIN NO. 3 |Order Dtd. 2019-07-19 BAIL-1 ‘
OLD
COURT
WP (C) - WRIT
5084/2026(27.02.2026 g o> lp. K. MISHRA NO. 3 |order Dtd. 2026-02-27 o eE_a ‘
OLD
COURT
5085/2026 [27.02.2026 |WA-308/2025 |M.R.ROUTRAY NO. |order Dtd. 2026-03-09
25
CRLMC- COURT CRIMINAL
5086/2026(27.02.2026 |S5C  |PLK.MOHANTY COURY lorder Drd. 2026-03-11 . ‘
CRLMC- COURT
5087/2026(27.02.2026 oo oo M.SAHOO FoURT lorder ptd. 2026-02-25 ‘
CRLMC- COURT
5088/2026(27.02.2026 |C1CUCC o |A.K.MOHANTY FOURT lorder prd. 2026-02-26 ‘
CRLMC- COURT
5089/2026(27.02.2026 [cohCC |7, PRADHAN FOURT lorder Drd. 2026-02-26 ‘
i COURT
5090/2026 [27.02.2026 P.C.MOHANTY NO. 2 |order Dtd. 9999-12-31
1867/2025
OLD
i COURT
5091/2026 [27.02.2026 B.C.PANDA NO. 2 |order Dtd. 9999-12-31
289/2026
OLD
P () - COURT
5092/2026 127.02.2026 C. R. NAYAK NO. 2 |order Dtd. 2026-02-25
4700/2026
OLD
B () - COURT
5093/2026 [27.02.2026 S. DASH NO. 2 |order Dtd. 9999-12-31
6094/2026
OLD
COURT WRIT
5094/2026 [27.02.2026 |"E(C)- S. K. MISHRA NO. 2 lorder Dtd. 2026-02-25 BRANCH
34569/2025 o (DIVISION
BENCH-3)
COURT
WP (C) - WRIT
5095/2026(27.02.2026 |30 ) |p. BEHERA gib 2 |order Dtd. 2026-02-25 s ‘
COURT
WP (C) - WRIT
5096/2026(27.02.2026 |)c C)7 . K. DAs ggb 2 |order Dtd. 2026-02-23 o ‘
B () - COURT
5097/2026 [27.02.2026 J. LENKA NO. 2 |order Dtd. 2026-02-23
22954/2025
OLD
COURT
WP (C) - WRIT
5098/2026(27.02.2026 |00 7 3. LENKA ggb 2 lorder Dtd. 2026-02-23 o cH_c ‘
COURT
WP (C) - WRIT
5100/2026(27.02.2026 s o) |s. DASH NO. 2 |order Dtd. 2026-02-23 o ‘
OLD
COURT
WP (C) - WRIT
5101/2026(27.02.2026 o0 ) |s. BEHERA NO. 2 |order Dtd. 9999-12-31 o NCHA1 ‘
OLD
WP (C) - COURT WRIT
5102/2026(27.02.2026 s/ 0> |P. K. MISHRA FoUR” lorder ptd. 2026-02-25 o CH 3




loLD

COURT
WP (C) - o WRIT
5103/2026(27.02.2026 |- 00" KAR NO. 2 |order Dtd. 9999-12-31 o CE-a ‘
OLD
WP (C) - COURT
5104/202627.02.2026 KAR NO. 2 |order Dtd. 9999-12-31
6277/2026
OLD
WP (C) COURT
5105/2026 [27.02.2026 KAR NO. 2 |order Dtd. 9999-12-31
6275/2026
OLD
e () - COURT
5106/2026 [27.02.2026 KAR NO. 2 |order Dtd. 9999-12-31
6274/2026
OLD
COURT
WP (C) - o WRIT
5107/2026(27.02.2026 |g2 007 KAR gib 2 lorder Dtd. 9999-12-31 o CHT ‘
e () - COURT
5108/2026 [27.02.2026 SAMAL NO. 2 |order Dtd. 2026-02-25
4698/2026
OLD
— COURT EmancH
5109/2026(27.02.2026 [oc ™) NAYAK gib 2 lorder Dtd. 2026-02-25 T eTON
BENCH-1)
COURT
WP (C) - L WRIT
5110/2026 (27.02.2026 |g o) ROUT gib 2 lorder Dtd. 9999-12-31 A, ‘
p () - COURT
5111/2026 [27.02.2026 DAS NO. 2 |order Dtd. 9999-12-31
5949/2026
OLD
I COURT
5112/2026 [27.02.2026 R DAS NO. 2 |order Dtd. 2026-02-26
630/2026
OLD
COURT
5113/202627.02.2026 |CRDPREVS M SINGH NO. 3 |Order Dtd. 2026-03-16
997/2025
OLD
p () - COURT
5114/202627.02.2026 SAMAL NO. 3 |order Dtd. 2026-02-25
6215/2026
OLD
o COURT
5115/2026[27.02.2026 |00 SAMAL gg. Order Dtd. 2026-03-09
p () - COURT
5116/202627.02.2026 K. MISHRA NO. |order Dtd. 2026-02-27
6054/2026 =
COURT
WP (C) - o WRIT
5118/2026(27.02.2026  |,2 /0> K. BEHERA Tg. Order Dtd. 2026-03-18 o eHoD ‘
e (C) - COURT
5119/2026(27.02.2026 |5/ 40" K. RATH gg. Order Dtd. 2026-04-20
CONTC- COURT
5120/2026 27.02.2026 .DAS NO. |order Dtd. 2026-04-07
861/2026 o




COURT

WP (C) - o WRIT
5121/2026(27.02.2026 | )¢ )> o [6. D. MALLICK S?. Order Dtd. 2026-02-26 o CHLS ‘
CONTC- COURT
5122/2026127.02.2026 S. K. MISHRA NO. |Order Dtd. 2026-04-10
1195/2026 o
COURT
WP (C) - o WRIT
5123/2026(27.02.2026 ||245)° 6. D. MALLICK g?. Order Dtd. 2026-02-26 o CHG ‘
BLAPL- COURT
5124/2026127.02.2026 RK BARIK NO. |Order Dtd. 2026-02-26 BATL-1
12471/2025 s
COURT
RSA- SECOND
5125/2026(27.02.2026 ;>0 . |S. MOHARANA gg. Order Dtd. 2026-02-26 e ‘
N COURT
5126/2026 27.02.2026 S SAHOO NO. |order Dtd. 2026-02-26 BATL-1
293/2026 o
COURT
RSA- SECOND
5127/2026(27.02.2026 ;007 . |S. MOHARANA g?. Order Dtd. 2026-02-26 o ‘
N COURT
5128/2026 127.02.2026 S SAHOO NO. |order Dtd. 2026-02-26
267/2026 o
0B () - COURT
5129/2026(27.02.2026 |3 /807 o |D. RAY gg. Order Dtd. 2026-02-26
nen COURT
5134/202627.02.2026 J . SAHOO NO. |Order Dtd. 2026-07-20
102/2026 o
B () - COURT
5148/202627.02.2026 M. R. SAHOO NO. |Order Dtd. 2026-02-23
5752/2026 o
COURT
WP (C) - o WRIT
5150/2026(27.02.2026 |0, )> D, NAYAK g?’ Order Dtd. 2026-02-27 o CHos ‘
BLAPL- COURT
5156/202627.02.2026 M. NANDY NO. |Order Dtd. 2026-02-26
377/2026 o
N COURT
5159/2026 27.02.2026 S. BARIK NO. |Order Dtd. 2026-02-26
364/2026 o
BLAPL— COURT
5161/202627.02.2026 P. K. PRADHAN NO. |Order Dtd. 2026-02-26
367/2026 o
COURT
5162/2026 27.02.2026 |[CRDREV- J . PRADHAN NO. 3 |0rder Dtd. 2026-04-15
1011/2025
OLD
N COURT
5163/202627.02.2026 R. K. BARIK NO. 3 |Order Dtd. 2026-02-26
368/2026
OLD
COURT
5164/2026(27.02.2026 Zi??gg; J . PRADHAN NO. |Order Dtd. 2026-04-15 ‘

17




N COURT
5166/2026 [27.02.2026 B. K. SAHOO NO. |order Dtd. 2026-02-26
376/2026 0
BLAPL— COURT
5170/2026 [27.02.2026 M. R. SAHOO NO. |Order Dtd. 2026-02-26
381/2026 b
BLAPL- COURT
5172/2026 [27.02.2026 R. K. BARIK NO. |order Dtd. 2026-02-26
438/2026 0
COURT
BLAPL- N. K.
5173/2026(27.02.2026 |7 0T o S Tg. Order Dtd. 2026-02-26 BATIL-2
COURT
5175/2026 27.02.2026 |SBLAPLT B. P. NANDA NO. 3 |order Dtd. 2026-01-29
14805/2025
OLD
COURT
5177/202627.02.2026 | SDLAPL- H. K. PATRA NO. 3 |Order Dtd. 2026-03-12
858/2026
OLD
N COURT
5179/2026 [27.02.2026 P. K. MOHANTY NO. 3 |order Dtd. 2026-02-26
434/2026
OLD
ABLAPL- COURT
5181/2026 [27.02.2026 H. K. PATRA NO. 3 |order Dtd. 2026-02-26 BATL-1
1181/2026
OLD
CRLA- COURT
5182/2026(27.02.2026 |0 . |P.K.ROUTRAY FoURE order prd. 9999-12-31
ABLAPL- COURT
5184/2026(27.02.2026 7202000 H. K. PATRA FoURT lorder ptd. 2026-02-26 BATL-1
BLAPT- COURT
5185/2026(27.02.2026 [, 2700 |B. sTNGH FOURT lorder Drd. 2026-02-26
MISC.
5188/2026 [27.02.2026 | BCA~ S K SAHOO COURT | Ger Dtd. 2026-02-27 APPEAL
26/2023 NO. 6
SEC.
BLAPL- COURT
5189/2026(27.02.2026 2700 M. R. BARIK FOURT lorder prd. 2026-02-26
CRLMC- COURT
5190/2026(27.02.2026 |colon o |a.DAS FoURT lorder ptd. 2026-02-25
BLAPL- COURT
5192/2026(27.02.2026 [, 57°C . [B. BARIK FoURT order ptd. 2026-02-26 BATL-1
BLAPL- COURT
5194/2026(27.02.2026 [0 |7, PRADHAN FOURT lorder prd. 2026-02-26
BLAPL- COURT
5197/2026(27.02.2026  [,2b>0 o S. P. SAMANTA FoURe lorder ptd. 2026-02-26
BLAPL- COURT
5199/2026(27.02.2026 |00 o |J. PRADHAN FoURE lorder ptd. 2026-02-26
BLAPL- COURT
5200/2026(27.02.2026 | 7500 7 o |R. PRADHAN FoURE lorder ptd. 2026-02-26
BLAPL- COURT
5204/2026(27.02.2026 |5 V0 |P.K.ROUTRAY FoORT lorder ptd. 2026-02-26
MACA- COURT
5208/2026(27.02.2026 1508 |B.K.SETHY FOURT order pd. 2026-02-27
5209/202627.02.2026 |BLAPL- U.DAS (COURT |Order Dtd. 2026-02-26




1348/2026 NO. 6 | |
MACA- COURT
5211/2026 27.02.2026 |o0 " o0o, |P.K.LENKA c.o. o, ¢ |order ptd. 2026-02-27 ‘
BLAPI— COURT
5214/2026 27.02.2026 |0 J . PRADHAN c.o. o, ¢ |order Dtd. 2026-02-26 ‘
BLAPL- COURT
5215/2026 27.02.2026  |S/0° 0, H.N.MOHAPATRA |C.O. No. g lorder Dtd. 2026-02-26 ‘
BLAPL— COURT
5216/202627.02.2026 G.JAYSINGH c.o. NO. 3 |order Dtd. 9999-12-31 BATL-2
12900/2025
OLD
WP (C) - MANOJ KUMAR B _
4763/2026 |27.02.2026 |70 2000, | GENERAL Order Dtd. 2025-08-13 ‘
WP (C) - SAYAT KUMAR B _
4764/2026(27.02.2026 |1 it o0 Do e GENERAL Order Dtd. 2026-02-17 ‘
WP (C) - PRAFULLA
4765/2026|27.02.2026 1o, . |CHANDRA GENERAL Order Dtd. 2026-02-24
ACHARYA
4766/202627.02.2026 |“BLAPL- SIPU RANA GENERAL Order Dtd. 2026-02-25 BAIL-1
Ve 12683/2025 :
4767/202627.02.2026 |“BLAPL- PUSPA RANA GENERAL Order Dtd. 2026-02-25 BAIL-1
Tee 11091/2025 ’
WP (C) - SANJAYA KUMAR _ _ WRIT
4768/2026 27.02.2026 |y o) oo, e GENERAL Order Dtd. 2026-02-03 R ANCH-8
BLAPL- SANKAR PRASAD
4769/2026 27.02.2026  |[oo o (DS GENERAL Order Dtd. 2026-02-25 ‘
BLAPL- THEEDA
4771/2026 27.02.2026 | 20 COBINATH MURTY |CENERAL Order Dtd. 2026-02-25 ‘
WRIT
WP (C) - PRAMOD RANJAN B _ BRANCH
4776/2026 (27.02.2026 |ggo)o 0o |oonns GENERAL Order Dtd. 2024-04-22 (DTVISTON
BENCH-1)
WRIT
WP (C) - PRAMOD RANJAN _ _ BRANCH
4790/2026 (27.02.2026 |1, 2210000 |oone GENERAL Order Dtd. 2020-12-01 (DTVTSTON
BENCH)
WRIT
WP (C) - PRAMOD RANJAN . . BRANCH
4803/20261(27.02.2026 14351/2019 |BEHERA GENERAL Entire Brief (DIVISION
BENCH)
WRIT
WP (C) - PRAMOD RANJAN ) ) BRANCH
4811/2026(27.02.2026 |22 021 00, oo GENERAL Entire Brief (DTVISTON
BENCH-2)
PRAFULLA
4817/202627.02.2026 |WA-302/2026 |CHANDRA GENERAL Misc.case
ACHARYA
WRIT
WP (C) - ARUN KUMAR } BRANCH
4823/2026127.02.2026 13766/2025 |HOTA GENERAL Entire Document (DIVISION
BENCH-1)




BLAPL- KHUSBU
4866/2026|27.02.2026 287/2026 PANIGRAHT GENERAL Order Dtd. 2026-02-25
ABLAPL-
4869/2026|27.02.2026 BABITA DAS GENERAL Order Dtd. 2026-02-18 BAIL-2
8842/2025
BLAPL- BISWARANJAN
4870/2026(27.02.2026 338/2026 DALAT GENERAL Order Dtd. 2026-02-26
ABLAPL- KEDARNATH
4871/2026|27.02.2026 1170/2026 SAHOO GENERAL Order Dtd. 2026-02-26
BLAPL- BAISHNAB
4877/202627.02.2026 | 7107 0 000y |cyaran parRa  |CENERAL Order Dtd. 2026-02-25 BAIL-1 ‘
BLAPL- RABINDRA
4879/2026|27.02.2026 12468/2025 |PRASAD PATNATK GENERAL Order Dtd. 2026-02-26 BAIL-1 ‘
ABLAPL- PRASANTA KUMAR
4881/202627.02.2026 ([ no o | ApATT GENERAL Final Order
ABLAPL- SAYAT KUMAR
4897/2026(27.02.2026 |7 0 o [Dn s GENERAL Order Dtd. 2026-02-26
WP (C) - o WRIT
1901/202627.02.2026 |5 -0 - MANAS PATI GENERAL Order Dtd. 2026-02-25 B ANCH-3
WRIT
WP (C) - SANJIB KUMAR o BRANCH
4903/2026|27.02.2026 6304/2026 RATH GENERAL Order Dtd. 2026-02-26 (DIVISION
BENCH-1)
ABLAPL- SAYAT KUMAR
4905/2026|27.02.2026 890/2026 PUROHIT GENERAL Order Dtd. 2026-02-26 BAIL-2 ‘
ABLAPL- SAYAT KUMAR
4915/2026|27.02.2026 1108/2026 PUROHIT GENERAL Order Dtd. 2026-02-26 BAIL-1 ‘
ABLAPL- ASUTOSH
1922/202627.02.2026  |7g oo [oooitn GENERAL Order Dtd. 2026-02-25
WP (C) - MANOJ KUMAR o WRIT
1923/2026|27.02.2026  |J, o e oo ans GENERAL Order Dtd. 2025-12-16 BRANCH-8 ‘
WP (C) - SANDHYARANT . WRIT
4928/2026|27.02.2026 10447/2024 |PANT GENERAL Order Dtd. 2026-02-26 BRANCH-1 ‘
WP (C) - PRAHALLAD o WRIT
4937/2026|27.02.2026 23814/2025 |CHANDRA DAS GENERAL Order Dtd. 2026-02-19 BRANCH-2 ‘
CMp- PURUSOTTAM
4981/2026|27.02.2026 24472026 KUMAR SONT GENERAL Order Dtd. 2026-02-06
CRLA- ASUTOSH CRIMINAL
4990/2026|27.02.2026 796/2025 TRIPATHY GENERAL Order Dtd. 2026-02-05 APPEAL ‘
WP (C) - MANOJ KUMAR e
5045/2026|27.02.2026 23409/2024 |RANA GENERAL Order Dtd. 2025-05-26
CONTC- MANOJ KUMAR
5050/2026(27.02.2026 3907/2025 RANA GENERAL Order Dtd. 2025-12-05
WP (C) - DEBENDRA KUMAR o
5064/2026|27.02.2026 26962/2024 |DAS GENERAL Order Dtd. 2026-02-23
5099/202627.02.2026 |BLAPL- |SAKUNTALA GENERAL | lorder Dtd. 2026-02-26 BAIL-2




1436/2026  |GHOSH | | |
CRLMC- SAKTI SHANKAR CRIMINAL
5137/2026(27.02.2026 [c choc o [PACT GENERAL Order Dtd. 2026-02-26 e ‘
ABLAPL-
4838/2026(27.02.2026 7500500 pacaL GENERAL Order Dtd. 2026-02-25 ‘
4867/2026 [27.02.2026 gi?ggiSPc)’ K DAS GENERAL Order Dtd. 2021-12-11 on Branch‘
ABLAPL-
1878/2026(27.02.2026 [207R7 . |SEJAL NAYAK  |GENERAL Order Dtd. 2026-02-18 ‘
ABLAPL-
4880/202627.02.2026 S. CHOUDHURY |GENERAL Order Dtd. 2026-02-25 BAIL-1
1399/2026
4910/2026 27.02.2026 |"E(C)- S CHOUDHURY  |GENERAL Judgement Dtd. 2016-06-27
Ul 2831/2016 g :
1924/202627.02.2026 |CYREV- A K BARIK GENERAL Order Dtd. 9999-12-31
02 168/1982 :
ABLAPL-
4933/202627.02.2026 72007 e sanp GENERAL Order Dtd. 2026-02-25
1938/2026 27.02.2026 |"E(C)~- P K DAS GENERAL Order Dtd. 2014-01-29
02 9250/2005 :
MISC.
MACA- Order Dtd. 2025-07-
4939/20261(27.02.2026 342/2022 P K PARIDA GENERAL 24Petition, Annexure, gggEAL ‘
WP (C) - SUBHANKAR L
4940/2026(27.02.2026 |3/ 57,0 DAt GENERAL Order Dtd. 2025-12-10
WRIT
WP (C) - o BRANCH
4941/2026(27.02.2026 ;o000 . B BEHERA GENERAL Order Dtd. 2023-11-06 DTVISTON
BENCH-2)
. MISC.
4942/2026127.02.2026 342/2022 P K PARIDA GENERAL Order Dtd. 2025-07-24 APPEAL
SEC.
RSA- SECOND
4943/2026(27.02.2026 |57, |p NAYAK GENERAL Order Dtd. 2024-08-07 o ‘
WP (C) - Order Dtd. 2010-02-
4944/2026127.02.2026 1872/2010 D K JENA GENERAL 02Petition,Annexure, ‘
WP (C) - -
4954/2026(27.02.2026 [oc ) M K PANT GENERAL Order Dtd. 2026-02-26
1956/2026 [27.02.2026 |CRLME- M K PANI GENERAL Order Dtd. 2026-02-26
02 106/2026 :
14957/2026 27.02.2026  |SME” J. R. NAYAK |GENERAL Order Dtd. 2026-02-26
02 2086/2025 |V R :
WRIT
WP (C) - BRANCH
4959/2026(27.02.2026 o250 |T R NAYAK GENERAL Order Dtd. 2026-02-27 s
BENCH-2)
1961/2026 27.02.2026  |ME” P K DAS GENERAL Order Dtd. 9999-12-31
V2. 355/2026 :
BLAPL- Order Dtd. 2026-02-
4962/2026(27.02.2026 735707 |6 Das GENERAL S iperition ammertee,
4963/2026|27.02.2026  |BLAPL- H DAS GENERAL | lorder Dtd. 2026-02- BAIL-1




11721/2025 24Petition, Annexure,

BLAPL- Order Dtd. 2026-02-
4964/202627.02.2026  [10°7 oo |H DAS GENERAL 2 4Petition, Annexure, BAIL-1 ‘

BLAPL- Order Dtd. 2026-02-

1966/2026 27.02.2026 | ) 1" o |H DAS GENERAL 24Patition, Annexure, BAIL-1 ‘

BLAPL- Order Dtd. 2026-02-
4967/20261(27.02.2026 13337/2025 H DAS GENERAL 24Petition,Annexure,

BLAPL- Order Dtd. 2026-02-
4969/2026|27.02.2026 13337/2025 H DAS GENERAL 24Petition, Annexure,
1971/202627.02.2026 |CRLA” P K JENA GENERAL Order Dtd. 2026-03-23

Ul 1254/2025 € :
4973/20261|27.02.2026 CRLMC- S DAS GENERAL Order Dtd. 2026-02-13
sre 3920/2025 :
4975/202627.02.2026  |°LAPL- B N SAHU GENERAL Order Dtd. 2026-02-25 BAIL-2
sre 12910/2025 :
4976/2026(27.02.2026 |WA-612/2025|P K PARIDA GENERAL Order Dtd. 2026-02-20
1978/2026 27.02.2026  |CRLMEC G S MOHANTY  |GENERAL Order Dtd. 2026-01-05
i 1583/2025 :

WP (C) - o WRIT
4979/202627.02.2026 |1 25 o |G MOHANTY GENERAL Order Dtd. 2026-01-15 BRANCH-? ‘

WP (C) - o WRIT
1980/2026 27.02.2026 |0 0 o0 o (G S MOHANTY GENERAL Order Dtd. 2026-01-15 ERANCH-8 ‘

CMAPL-

5031/2026 27.02.2026 o0, N.K.MOHANTT GENERAL Order Dtd. 2025-06-25 ‘

WP (C) - Order Dtd. 2017-03-
5040/20261(27.02.2026 4489/2017 P K JENA GENERAL 16Petition,Annexure,

0JC— Order Dtd. 2000-03-
5041/20261(27.02.2026 H K PANDA GENERAL 30Petition, Annexure, Entire

1059/1996

Order,
5042/2026 27.02.2026 |"E(C)~ D SAMAL GENERAL Order Dtd. 2016-03-04
Tre 15422/2015 )
WRIT

WP (C) - o BRANCH

5044/202627.02.2026 oo cho o, N MUKHI GENERAL Order Dtd. 5000-01-01 (DTVISTON
BENCH-2)
5047/2026|27.02.2026 |WA-557/2022 |SATYA GENERAL WRIT
- - APPEAL

TRP (C) -
5048/202627.02.2026 |, o0 K R JENA GENERAL Order Dtd. 2026-02-26 M.J.C.
5052/2026(27.02.2026  [WA- P K DAS GENERAL | lorder Dtd. 2026-02-23 WRIT |




2027/2023 APPEAL

WP (C) - o WRIT
5056/20261(27.02.2026 41083/2023 S N PADHI GENERAL Order Dtd. 2026-02-27 BRANCH-6

TRP (C) -

5060/2026 127.02.2026 B B MALLICK  |GENERAL Order Dtd. 2026-04-06

464/2025

5061/2026 27.02.2026 |VELC)~ P BEHERA GENERAL Order Dtd. 2026-03-25
02 5971/2026 :

WP (C) - o WRIT
5062/2026(27.02.2026 |1/4)° - ls saHOO GENERAL Order Dtd. 2026-02-25 o CHo 6
5066/2026 [27.02.2026 |WE{C)~ P N NAYAK GENERAL gigei'EFdﬁ igi6_02_ Entire ["oiT

e 5784/2026 StitLon, AINSXULe, BT IR ANCH-7
Order,
5067/2026 |27.02.2026  |SMEC M D BISWAL GENERAL Order Dtd. 2026-02-25
02 2010/2025 :
5068/2026 27.02.2026 |NE(C)- P K MALLICK  |GENERAL Order Dtd. 2026-02-19
V2. 5193/2026 :

WP (C) - o WRIT
5070/20261(27.02.2026 32753/2025 G D MALLICK GENERAL Order Dtd. 2025-12-10 BRANCH=6
5071/2026 27.02.2026 | (C)~ P K MALLICK  |GENERAL Order Dtd. 2026-02-18

5182/2026
5072/2026 27.02.2026 | CONTCT S K NAYAK GENERAL Order Dtd. 2026-04-10

V2. 676/2026 :
5075/2026 27.02.2026 |NELC)~ S K NAYAK GENERAL Order Dtd. 2026-02-26
e 25779/2025 )
Order Dtd. 2025-12- FIRST
5077/2026 |27.02.2026 |LAA-73/2025|U P BAG GENERAL S perition, Anmenire. e

WP (C) - o WRIT
5078/2026(27.02.2026 |3 /b7 oo |s DAsH GENERAL Order Dtd. 2025-11-29 o CHA1

WP (C) - WRIT
5079/2026(27.02.2026 |3, /S0 R K SAHU GENERAL Order Dtd. 2026-02-25 o ANCH 4

CRLMP-
5080/202627.02.2026 A K MOHANTY  |GENERAL Order Dtd. 2026-02-26

210/2026

CRLMP-
5081/202627.02.2026 A K MOHANTY  |GENERAL Order Dtd. 2026-02-26

126/2026

We (C) - o WRIT
5082/2026(27.02.2026 |g /o> | K ROUT GENERAL Order Dtd. 2026-02-27 G

WP (C) - WRIT
5083/20261(27.02.2026 6493/2026 A K ROUT GENERAL Order Dtd. 2026-02-27 BRANCH

(DIVISION




CRLMC- SUBHANKAR Misc.caseWritten
S117/2026127.02.2026 1,055 5025  |panDa GENERAL Statement,Affidavit,

ABLAPL-
5130/20261(27.02.2026 R.K.DASH GENERAL Order Dtd. 2026-02-18 BAIL-1

431/2026

CRLMC- CRIMINAL
5131/2026(27.02.2026 |"ooi0 o |s.K.DASS GENERAL Order Dtd. 2025-12-09 i

RVWPET- CIVIL
5132/2026(27.02.2026 |50 °0 " |p K PATI GENERAL Order Dtd. 2025-11-06 e on

CRLMC- CRIMINAL
5133/2026(27.02.2026 (o500 |S.K.DASH GENERAL Order Dtd. 2025-12-09 e
5135/2026 [27.02.2026 |"E{C)~ B K PATI GENERAL Order Dtd. 2015-08-18

02 21122/2012 :

WP (C) - o WRIT
5136/2026(27.02.2026 |}/ ;007 IS K SUNDARA  |GENERAL Order Dtd. 2025-08-12 o CH 3

WP (C) - o WRIT
5138/2026(27.02.2026 |y2 )7 D saMAL GENERAL Order Dtd. 2025-04-21 o NCH3

CMP- WRIT
5139/2026(27.02.2026 |cvr . |s S JENA GENERAL Order Dtd. 2023-08-24 o eH_s

ABLAPL-
5140/20261(27.02.2026 J MOHAPATRA GENERAL Order Dtd. 2020-03-04 BATIL-2

3422/2019
5141/2026 [27.02.2026 |"E{C)~ B BEHERA GENERAL Order Dtd. 2011-10-21

02 7736/2011 :
WRIT

WP (C) - o BRANCH
5142/2026(27.02.2026 |2 107 |s K PARIDA GENERAL Order Dtd. 2021-03-23 rye TN

BENCH)

WP (C) - Order Dtd. 9999-12- WRIT

5143/2026127.02.2026 34769/2022 K SAHOO GENERAL 31Misc.case, BRANCH-1
WRIT
5144/202627.02.2026 |WA-90/2014 |N MALLICK GENERAL Order Dtd. 2021-09-13 e EEAL

CRLREV- CRIMINAL
5145/2026(27.02.2026 |“02500C P K MOHANTY  |GENERAL Order Dtd. 9999-12-31 e ies
5146/2026 27.02.2026 |NE(C)- N MALLICK GENERAL Order Dtd. 2014-02-18

26464/2013

ELPET-
5147/2026(27.02.2026  |g 50" R C ROUT GENERAL Order Dtd. 2026-02-27 M.J.C
5149/2026 |27.02.2026  |CRBMCT A SAHU GENERAL Order Dtd. 2025-08-19

02 2086/2025 :
5151/2026(27.02.2026 |CCAPL- R SAHOO GENERAL Order Dtd. 2026-02-26
i 11405/2025 )

WP (C) - o WRIT
5152/2026(27.02.2026 |¢ () |s BISWAL GENERAL Order Dtd. 2026-03-06 o eHoD
5153/2026 [27.02.2026 |ChAPL- S S JENA GENERAL Order Dtd. 2026-02-18

02 156/2025 :

ABLAPL-

5154/2026(27.02.2026  [;0o87" |3 R SENAPATT |GENERAL Order Dtd. 2026-02-25




5155/202627.02.2026 |SCLAPL- M PAL GENERAL Order Dtd. 2025-12-15 BATL-1
273/2025
5157/2026 27.02.2026 |"E(C)~ R SAMAL GENERAL Order Dtd. 2026-02-25
02 6055/2026 :
5158/2026 [27.02.2026 |"E{C)~ P K PAL GENERAL Order Dtd. 2026-03-05
02 3287/2026 :
5160/2026 27.02.2026 |"E(C)~ B DAS GENERAL Order Dtd. 2026-02-27
02 4988/2026 :
WP (C) - WRIT
5165/2026(27.02.2026 |¢ol0)- B DAS GENERAL Order Dtd. 2026-02-27 o eH_T
WRIT
WP (C) - BRANCH
5167/2026(27.02.2026 |00 - |B DAS GENERAL Order Dtd. 2026-02-27 s
BENCH-1)
5168/2026 [27.02.2026 |CONTCT B DAS GENERAL Order Dtd. 2026-02-27 CONTEMPT
02 3575/2025 :
5169/2026 27.02.2026 [N~ B DAS GENERAL Order Dtd. 9999-12-31
UL 374/2026 raer .
5171/2026 [27.02.2026 [N {C)~ H JENA GENERAL Order Dtd. 2026-05-14
-02. 2158/2026 :
5174/2026 [27.02.2026 |"E{C)~ R K BARIK GENERAL Order Dtd. 2026-02-27
V2. 6311/2026 :
CMP-
5176/2026(27.02.2026 |J107 . |s C SUNDARA  |GENERAL Order Dtd. 2026-02-27 ‘
WP (C) - o WRIT
5178/2026(27.02.2026 |3 0007 . |s C SUNDARA  |GENERAL Order Dtd. 2026-02-04 o NCHL G
WRIT
WP (C) - o BRANCH
5180/2026(27.02.2026 |3/ ) . |s C SUNDARA  |GENERAL Order Dtd. 2026-02-04 DTVISTON
BENCH-2)
TRP (C) -
5183/2026(27.02.2026 |, )% S C SUNDARA  |GENERAL Order Dtd. 2026-02-24
WP (C) - . WRIT
5186/2026(27.02.2026 |50 ()7 |SATYAJTT GENERAL Order Dtd. 2026-02-05 o eHT ‘
WP (C) - o WRIT
5187/2026(27.02.2026 |3-00)° o [SATYAJIT GENERAL Order Dtd. 2026-02-05 o CH
WP (C) - o WRIT
5191/2026(27.02.2026 |30 ) |SATYAJTT GENERAL Order Dtd. 2026-02-05 o cH_g ‘
5193/2026 27.02.2026 |"E(C)~ SATYAJIT GENERAL Order Dtd. 2026-01-20
02 1344/2026 :
WP (C) - o WRIT
5195/2026(27.02.2026 12100 saTYAITT GENERAL Order Dtd. 2026-01-20 o CH4 ‘
WP (C) - WRIT
5196/2026(27.02.2026 |, 1) |SATYAJTT GENERAL Order Dtd. 2026-01-20 o eH_T ‘
5198/202627.02.2026  |WP(C)- SATYAJIT GENERAL | lorder Dtd. 2026-01-20 WRIT




3983/2026 BRANCH-3
5201/2026 [27.02.2026 |[WE(C)~ SATYAJIT GENERAL Order Dtd. 2026-01-20

3941/2026

WP (C) - o WRIT
5202/2026(27.02.2026 |)5 1) |SATYAJTT GENERAL Order Dtd. 2026-01-20 RANCH
5203/2026 27.02.2026 |"E(C)~ SATYAJIT GENERAL Order Dtd. 2026-01-20

e 1348/2026 )

WP (C) - o WRIT
5205/2026(27.02.2026 |, - {00 o [SATYAITT GENERAL Order Dtd. 2026-01-20 ERANCH-1

WP (C) - o WRIT
5206/2026(27.02.2026 |12 )" sATYAITT GENERAL Order Dtd. 2026-01-20 e

WP (C) - o WRIT
5207/2026(27.02.2026 |)2.2)° . |SATYAJTT GENERAL Order Dtd. 2026-01-20 RANCH- 4

WP (C) - o WRIT
5210/2026(27.02.2026 |21 lsaryagTT GENERAL Order Dtd. 2026-01-20 ERANGH -2

WP (C) - o WRIT
5212/2026(27.02.2026 0 i° [SATYAJIT GENERAL Order Dtd. 2026-01-20 NG

WP (C) - L WRIT
5213/2026(27.02.2026 |)5 ) |SATYAJTT GENERAL Order Dtd. 2026-01-20 RANCH

NIC



